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Sr.No. Court District Case No. Advocate

Amritsar Nil Nil Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil Nil Nil

Kapurthala
Nil Nil Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil Nil Nil

Form 1 (Punjab)
List of cases e-filed during the month of December, 2023

Petitioner Name 
Vs. Respondent 

Name

Advocate 
Mobile 
Number

Advocate 
E-mail ID

Date of 
Registration

Date of 
e-filing
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Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

1 Faridkot CS/269/2023 R.K.Goyal 03 Apr 2023 02 Dec 2023

2 Faridkot CS/658/2023 Dildeep Singh 09 Aug 2023 04 Dec 2023

3 D&SJ, Faridkot Faridkot CA/149/2023 Ajit Kaur Vs Shinder Kaur G.S. Chauhan 02 Dec 2023 04 Dec 2023

4 Faridkot CS/956/2023 Budhram Vs Rimpi Bansal Sandeep Khosla 07 Dec 2023 07 Dec 2023

5 ADJ-II, Faridkot Faridkot ARB/643/2023 Balwant Singh Vs Union of India D.C.Goyal 08 Dec 2023 08 Dec 2023

6 ADJ-II, Faridkot Faridkot ARB/644/2023 Gurdev Kaur and others Vs Union of India D.C.Goyal 08 Dec 2023 08 Dec 2023

7 Faridkot CS/458/2023 R.S.Kakkar 30 May 2023 08 Dec 2023

8 Faridkot CS/909/2023 Chhinderpal Kaur Vs Baljit Singh & Others G.S.Saini 09 Nov 2023 08 Dec 2023

9 Faridkot CS/941/2023 IDBI Bank Limited Vs Pawan Kumar Dildeep Singh 28 Nov 2023 08 Dec 2023

10 CJ(SD), Faridkot Faridkot CS/959/2023 Kaushalya Vs Jasvir Kaur V.K.Maini 08 Dec 2023 08 Dec 2023

11 Faridkot CS/960/2023 State Bank Of India Vs Sandeep Kaur S.V.Singh 08 Dec 2023 08 Dec 2023

12 D&SJ, Faridkot Faridkot CA/151/2023 Sweet Raj Kaur Vs Ravinder Nath M.S.Kular 08 Dec 2023 08 Dec 2023

13 Faridkot CS/964/2023 Union of India Vs Khushpal Singh Rajneesh Garg 11 Dec 2023 11 Dec 2023

14 CJ(SD), Faridkot Faridkot CS/965/2023 Union of India Vs Gurmail Singh & Others Rajneesh Garg 11 Dec 2023 11 Dec 2023

15 CJ(SD), Faridkot Faridkot CS/966/2023 Union of India Vs Baljeet Singh & Others Rajneesh Garg 11 Dec 2023 11 Dec 2023

16 Faridkot CS/967/2023 Union Bank Of India Vs Kanwaljit Kaur Rajneesh Garg 11 Dec 2023 11 Dec 2023

17 D&SJ, Faridkot Faridkot CA/152/2023 Sukhmander Singh Vs Manjit Kaur N.K. Maheswari 12 Dec 2023 12 Dec 2023

18 Faridkot EXE/399/2023 Amrik Singh Gill Vs Union of India & Others D.C.Goyal 13 Dec 2023 13 Dec 2023

19 Faridkot EXE/400/2023 Sahib Singh Gill Vs Union of India & Others D.C.Goyal 13 Dec 2023 13 Dec 2023

20 Faridkot CM/238/2023 S.V.Singh 14 Dec 2023 14 Dec 2023

21 CJ(SD), Faridkot Faridkot CS/974/2023 Rajneesh Garg 14 Dec 2023 14 Dec 2023

22 Faridkot NIL As per Oral directions 14 Dec 2023

23 Faridkot CS/986/2023 Gurbachan Singh Makkar Vs Harjinder Singh Amit Gupta 18 Dec 2023 18 Dec 2023

24 Faridkot CS/987/2023 Amit Gupta 18 Dec 2023 18 Dec 2023

25 CJ(SD), Faridkot Faridkot CS/988/2023 Sandeep Khosla 18 Dec 2023 18 Dec 2023

Form 2  (Punjab)
List of cases in which e-Payment of Court fees was made during the month of December, 2023

Date of e-payment of 
Court fees

CJM cum ACJ(SD), 
Faridkot

Punjab Agro Fodd Grains Corporation 
Limited Vs Surjit Singh

CJM cum ACJ(SD), 
Faridkot

State Bank of India Vs M/S Shri Gopal 
Agencies

CJ(JD), Faridkot Court 
No.11

CJM cum ACJ(SD), 
Faridkot

State Bank of India Vs M/S Matharu 
Generator Works & Others

CJ(JD), Faridkot Court 
No.11
CJ(JD), Faridkot Court 
No.11

CJM cum ACJ(SD), 
Faridkot

CJ(JD), Faridkot Court 
No.11

CJ(JD), Faridkot Court 
No.13

ACJ(SD), Faridkot 
Court No.6
ACJ(SD), Faridkot 
Court No.6
CJM cum ACJ(SD), 
Faridkot

Karamjeet Singh alias Ballu Vs Surinder 
Kumar Kakkar

Union Bank Of India Vs Gurnaib Singh & 
Others

Copying Agency, 
Faridkot
CJM cum ACJ(SD), 
Faridkot
ACJ(SD), Faridkot 
Court No.6

Gurbachan Singh Makkar Vs Harjinder Singh 
& Others

M/S Kishan Singh Sahib Singh Vs 
Gurdarshan Singh & Others
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26 Faridkot CS/989/2023 Amarjit Singh Vs Baljit Kaur and others Harish Gupta 18 Dec 2023 18 Dec 2023

27 Faridkot CS/990/2023 Sukhwinder Kaur Vs Baljit Kaur and Others Harish Gupta 18 Dec 2023 18 Dec 2023

28 D&SJ, Faridkot Faridkot CA/154/2023 Chamkaur Singh Vs Sukhwinder Singh Mangat Arora 18 Dec 2023 18 Dec 2023

29 CJ(SD), Faridkot Faridkot CS/787/2023 R.S.Kakkar 25 Sep 2023 19 Dec 2023

30 CJ(SD), Faridkot Faridkot CS/793/2023 State Bank Of India Vs Sukhdarshan Singh R.S.Kakkar 26 Sep 2023 19 Dec 2023

31 CJ(SD), Faridkot Faridkot CS/983/2023 Anju Bala Vs Naveen Rathore Navdeep Ghai 16 Dec 2023 19 Dec 2023

32 Faridkot CS/980/2023 Rajni Vs Kala Ram Sharma Navdeep Ghai 16 Dec 2023 20 Dec 2023

33 Faridkot CS/982/2023 Varinder Kumar Vs Krishan Lal Navdeep Ghai 16 Dec 2023 20 Dec 2023

34 Faridkot CS/613/2023 Indian Bank Vs Labh Singh & Others Dildeep Singh 20 Jul 2023 21 Dec 2023

35 Faridkot CS/940/2023 IDBI Bank Limited Vs Mela Singh Dildeep Singh 28 Nov 2023 21 Dec 2023

36 Faridkot CS/972/2023 Subash Chander Vs Jagdish Masih Navdeep Ghai 14 Dec 2023 21 Dec 2023

37 CJ(SD), Faridkot Faridkot CS/978/2023 Varinder Kumar Vs Jangsher Navdeep Ghai 15 Dec 2023 21 Dec 2023

38 Faridkot CS/998/2023 Varinder Kumar Vs Satish Kumar Navdeep Ghai 20 Dec 2023 21 Dec 2023

39 Faridkot EXE/426/2023 Anjali Goyal 21 Dec 2023 21 Dec 2023

40 Faridkot EXE/427/2023 M/S Mohindra Financers Vs Prem Chand Anjali Goyal 21 Dec 2023 21 Dec 2023

41 Faridkot EXE/428/2023 M/S Mohindra Financers Vs Gurdeep Kaur Anjali Goyal 21 Dec 2023 21 Dec 2023

42 D&SJ, Faridkot Faridkot CA/160/2023 Vivekpal Singh Vs Baltej Singh  & Othesr N.S. Wahniwal 21 Dec 2023 21 Dec 2023

43 CJ(SD), Faridkot Faridkot EXE/441/2023 Gurpreet Singh Vs Union of India D.C.Goyal 22 Dec 2023 22 Dec 2023

44 Faridkot EXE/444/2023 Mandeep Singh Vs Union Of India D.C.Goyal 22 Dec 2023 22 Dec 2023

45 Faridkot EXE/446/2023 M/S Mohindra Financers Vs Lakhveer Singh Anjali Goyal 22 Dec 2023 22 Dec 2023

46 Faridkot EXE/448/2023 M/S Mohindra Financers Vs Paramvir Singh Amanpreet Kaur 22 Dec 2023 22 Dec 2023

Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

CJ(JD), Faridkot Court 
No.11
CJ(JD), Faridkot Court 
No.13

State Bank Of India Vs Gurdev Singh & 
Others

CJ(JD), Faridkot Court 
No.11
CJ(JD), Faridkot Court 
No.11
CJM cum ACJ(SD), 
Faridkot
CJ(JD), Faridkot Court 
No.13
CJM cum ACJ(SD), 
Faridkot

CJ(JD), Faridkot Court 
No.11
CJM cum ACJ(SD), 
Faridkot

M/S Mohindra Financers Vs Lakhwinder 
Singh

CJM cum ACJ(SD), 
Faridkot
CJM cum ACJ(SD), 
Faridkot

CJ(JD), Faridkot Court 
No.11
CJM cum ACJ(SD), 
Faridkot
ACJ(SD), Faridkot 
Court No.6

Fatehegarh 
Sahib
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Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Sri Muktsar 
Sahib
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Sr.No. Court District Case No. Advocate Date of Registration

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Sri Muktsar Sahib
Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 3  (Punjab)
List of cases in which Electronic Service of Process has taken place during the month of December, 2023

Petitioner Name Vs. 
Respondent Name

Date of Electronic 
Service of Process
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Sr.No. Court District Court Name Court No. Case Type

Amritsar Nil Nil Nil Nil

Barnala Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil

Fatehgarh Sahib
Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil

Mansa Nil Nil Nil Nil

Moga Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil

Patiala Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil

1 ADJ Chandigarh Ms. Anshu Shukla, ADJ 31 ARB 3

31 Civl Suit 4

31 Ex 2

2 ADJ Chandigarh 13 MISC IN ARB-1,EXE 1 AND CIVIL SUIT 1 3

Form 4  (Punjab)
List of total no. of cases randomly allocated during the month of December, 2023

Case Count (No. of cases 
randomly allocated)

Sh. Jaibir Singh ADJ, 
Chandigarh. 



Form 5

Page 7

Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

1 Ms. Anshu Shukla ADJ Chandigarh 03/2021 State of Punjab VS Aggarwal Construction Company Sh. Dinesh Kumar 04.01.2021 01.12.2023

2 Ms. Anshu Shukla ADJ Chandigarh 100/2019 M/s Mahadev Rice And gen. Vs The Pb state Civil Supply Sh D. S Sobti 02.02.2019 01.12.2023

3 Ms. Anshu Shukla ADJ Chandigarh 283/2023 PIMS Medical And Education VS Pb Institute of Med Sh. Aditya Dewan 26.04.2023 02.12.2023

4 Ms. Anshu Shukla ADJ Chandigarh 1/2017 M/s Omaxe Ltd Vs Postgraduate Sh. Karan Garg 23.12.2023 02.12.2023

5 Ms. Anshu Shukla ADJ Chandigarh 841/2017 M/s Mahavir Agro Ind Vs Managing Diretor Pb Sh. Ravinder 13.11.2017 02.12.2023

6 Ms. Anshu Shukla ADJ Chandigarh 690/2021 Haryana State Roads Vs Centrodorstory India Sh. Puran  Chand 28.09.2021 02.12.2023

7 Ms. Anshu Shukla ADJ Chandigarh 689/2021 Haryana State Roads Vs Centrodorstory India Sh. Puran  Chand 28.09.2022 02.12.2023

8 Ms. Anshu Shukla ADJ Chandigarh 334/2016 M/s Turdy Ind Ltd Vs Pb State Transmissions Corp Sh. Pradeep Bedi 01.07.2016 04.12.2023

9 Ms. Anshu Shukla ADJ Chandigarh 849/2018 Mahavir Rice And Gen Vs The Pb State Civil Supply Sh. Naresh Rana 03.10.2018 04.12.2023

10 Ms. Anshu Shukla ADJ Chandigarh 3/2017 M/s I D Steel Ind. Vs M/s Virendra Steel Sh. Vaneesh Khannna 30.05.2017 14.12.2023

11 Ms. Anshu Shukla ADJ Chandigarh 1014/2017 The Pb State Cooperative VS M/s Kunal Rice Mills Sh. D P Gupta 04.12.2017 14.12.2023

12 Ms. Anshu Shukla ADJ Chandigarh 466/2019 Supreme Zanders VS Pb State Federation Sh. Manjit Dhiman 18.04.2019 14.12.2023

13 Ms. Anshu Shukla ADJ Chandigarh 2/2019 Malayan Banking Vs Canara Bank Sh. Paras Money 01.10.2019 14.12.2023

14 Ms. Anshu Shukla ADJ Chandigarh 689/2021 Haryana State Coopetive Vs PNC Indrastruction Sh. Puran singh Rana 28.09.2021 14.12.2023

15 Ms. Anshu Shukla ADJ Chandigarh 656/2022 The Pb State Cooperative VS Avtar Raice Sh. Rajesh K Sharma 21.09.2022 15.12.2023

16 Ms. Anshu Shukla ADJ Chandigarh 487/2022 Sarovar Hotel P ltd Vs James Hotels Ltd Sh. Pritam Singh Saini 23.05.2022 15.12.2023

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of December, 2023

Date of 
Registration

Date of Case 
Management 

Hearing

Sri Muktsar 
Sahib
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Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of December, 2023

Date of 
Registration

Date of Case 
Management 

Hearing
17 Ms. Anshu Shukla ADJ Chandigarh 488/2022 Sarovar Hotel P ltd Vs James Hotels Ltd Sh. Pritam Singh Saini 23.05.2023 15.12.2023

18 Ms. Anshu Shukla ADJ Chandigarh 1284/2019 M/s Ved Kumar Sharma Vs Union of india Sh. Naresh Rana 06.11.2019 16.12.2023

19 Ms. Anshu Shukla ADJ Chandigarh 283/2023 PIMS Medical and edu vs pb Inst. Science Sh. Aditya Dewan 26.04.2023 16.12.2023

20 Ms. Anshu Shukla ADJ Chandigarh 802/2023 Agro Gold Projects Ltd Vs State of UT Sh Neha Sonawane 09.11.2023 16.12.2023

21 Ms. Anshu Shukla ADJ Chandigarh 20/2007 M/s Mittal Rice Mills Vs Pb State Civil Sh. Karan Garg 29.01.2007 16.12.2023

22 Ms. Anshu Shukla ADJ Chandigarh 1/2017 M/s Omaxe Ltd Vs Postgraduate Sh Karan Garg 23.12.2016 16.12.2023

23 Ms. Anshu Shukla ADJ Chandigarh 531/2017 M/s Sukhbir Solar Energy S M/s Saptashava Soalr Ltd Sh. Parvez Chugh 01.07.2016 16.12.2023

24 Ms. Anshu Shukla ADJ Chandigarh 630/2020` G. S Developers Vs Imperal Housing Venture P Ltd Sh. Mohit Chaudhary 26.11.2020 16.12.2023

25 Ms. Anshu Shukla ADJ Chandigarh 523/2022 Imperial Housing Venture VS G S Developers Sh. J S Rana 01.07.2022 18.12.2023

26 Ms. Anshu Shukla ADJ Chandigarh 600/2021 Chandigarh Ind and Tourism Dev Vs Sunrise Housekeeping Sh Vikas Sharma 12.08.2021 18.12.2023

27 Ms. Anshu Shukla ADJ Chandigarh 699/2020 Dashmesh Agro Exort Vs Pb Civil Supplies Sh. Ravinder Rana 24.12.2020 19.12.2023

28 Ms. Anshu Shukla ADJ Chandigarh 283/2023 PIMS Medical and edu vs pb Inst. Science Sh Aditya 20.04.2023 19.12.2023

29 Ms. Anshu Shukla ADJ Chandigarh 393/2023 Ind Swift Ltd Vs Mithlesh Healthcare Sh. Vikas sagar 29.5.023 20.12.2023

30 Ms. Anshu Shukla ADJ Chandigarh 1503/82019 Setya Builders Vs Surya Education Sh. N S Rana 19.11.2019 21.12.2023

31 Ms. Anshu Shukla ADJ Chandigarh 1502/2019 Setya Builders Vs Surya Education Sh. N S Rana 19.11.2019 21.12.2023

32 Ms. Anshu Shukla ADJ Chandigarh 1500/2019 Setya Builders Vs Surya Education Sh. N S Rana 19.11.2020 21.12.2023

33 Chandigarh

ARB/966/2019 DAMLER FINANCIAL SERVICE LTD VS. DELCRAY CABLES PVT. LTD 31.07.2019 01.12.2023

34 Chandigarh
EX/246/2022 KANDHARI BEVERAGES PVT. LTD VS. SUZLON ENERGY LTD 07.04.2022 02.12.2023

35 Chandigarh
EX/247/2022 KANDHARI BEVERAGES PVT. LTD VS. SUZLON ENERGY LTD 07.04.2022 02.12.2023

36 Chandigarh
EX/248/2022 KANDHARI BEVERAGES PVT. LTD VS. SUZLON ENERGY LTD 07.04.2022 02.12.2023

37 Chandigarh
EX/249/2022 KANDHARI BEVERAGES PVT. LTD VS. SUZLON ENERGY LTD 07.04.2022 02.12.2023

38 Chandigarh

EX/675/2022 M/S GODWANA ENGINEERS LTD VS. PUNJAB WATER SUPPLY 17.11.2022 05.12.2023

39 Chandigarh

ARB/444/2023 ROHAN RAJDEEP TOLL WAYS VS STATE OF PUNJA 24.07.2023 06.12.2023

40 Chandigarh
EXE/919/2023 M/S AP ENTERPRISES PVT LTD VS YOGESH PRINTING 06.12.203 06.12.2023

41 Chandigarh
ARB/18/2020 THE DIRECTOR STATE TRANSPORT VS ROSHAN LAL VERMA 04.01.2020 06.12.2023

42 Chandigarh
ARB/104/2023 STATE OF HARYANA VS. KRISHAN LAL CONTRACTORS 15.02.2023 06.12.2023

43 Chandigarh
ARB/110/2020 MUNICIPAL CORPORATION VS M/S THARMAX LTD 28.01.2020 07.12.2023

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. VIPUL DHARMANI FOR PETI-
TIONER AND MS. SEEMA MAHEN-

DRU FOR RESPONDENT 
Sh. Jaibir Singh ADJ, 

Chandigarh. 
MS. SWEETA SAILI FOR DH AND SH. 

AVNEET CHEEMA FOR JD 
Sh. Jaibir Singh ADJ, 

Chandigarh. 
MS. SWEETA SAILI FOR DH AND SH. 

AVNEET CHEEMA FOR JD 
Sh. Jaibir Singh ADJ, 

Chandigarh. 
MS. SWEETA SAILI FOR DH AND SH. 

AVNEET CHEEMA FOR JD 
Sh. Jaibir Singh ADJ, 

Chandigarh. 
MS. SWEETA SAILI FOR DH AND SH. 

AVNEET CHEEMA FOR JD 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. JAGDEEP SINGH RANA FOR DH 
AND SH. HARISH RIKHARI ADV. 

FOR Jds.  

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH PARVEEN MOUDGIL FOR PETI-
TIONER AND MS HARBHAJAN 
KAUR GP FOR RESP. 1,3,4, SH. 

VARUN KATYAL FOR RESP. NO 2, 
SH VINOD VERMA FOR RESP. NO. 5

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH HARMANDEEP SINGH KARWA 
FOR PETITIONER

Sh. Jaibir Singh ADJ, 
Chandigarh. 

GP FOR PETITIONER AND SH 
NIKHIL HANDU FOR RESP. NO 1

Sh. Jaibir Singh ADJ, 
Chandigarh. 

KAMAL KANT VERMA FOR PETI-
TIONER

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH VIKAS BALI FOR PETITIONER 
AND RESP. EXPARTE
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Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of December, 2023

Date of 
Registration

Date of Case 
Management 

Hearing
44 Chandigarh

ARB/501/2022 27.05.2022 07.12.2023

45 Chandigarh
MISC DJ/884/2023 PUNJAB PUBLIC WORK VS M/S HGCL NIRAJ GP FOR PETITIONER 08.12.2023 08.12.2023

46 Chandigarh

ARB/843/2021 UNITED INDIA INSURANCE VS. M/S SHREYANS FABRICS 09.12.2021 08.12.2023

47 Chandigarh

ARB/138/2022 M/S SHREYANS FABRICS VS. UNITED INDIA INSURANCE 04.03.2022 08.12.2023

48 Chandigarh
ARB/644/2022 SH. PARVEZ CHUG FOR PETITIONER 17.09.2022 11.12.2023

49 Chandigarh
ARB/290/2023 M/S BRAR TRADING CO. VS. PUNJAB STATE WAREHOUSING CORP. SH DAMAN DHIR FOR PETITIONER 01.05.2023 11.12.2023

50 Chandigarh

CS/18/2022 M/S UK BISHWAS VS. LION SERVICES 28.10.2022 13.12.2023

51 Chandigarh

ARB/472/2020 DIRECTOR GENERAL VS. SWASTIKA ENTERTAINMENTS LTD. 13.07.2020 13.12.2023

52 Chandigarh

ARB/473/2020 DIRECTOR GENERAL VS. SWASTIKA ENTERTAINMENTS LTD. 13.07.2020 13.12.2023

53 Chandigarh

ARB/614/2021 PUNJAB MANDI BOARD VS. M/S V.S. SAINI 17.08.2021 13.12.2023

54 Chandigarh

ARB/312/2023 09.05.2023 14.12.2023

55 Chandigarh
ARB/399/2023 SBI GENERAL INSURANCE VS PARAGON CABLE SH JAGJIT SINGH FOR PETITIONER 06.06.2023 14.12.2023

56 Chandigarh

ARB/514/2021 STATE OF PUNJAB VS. ROHAN AND RAJDEEP INFRASTRUCTURE 31.03.2021 14.12.2023

57 Chandigarh

CS/1/2021 JAI MARKETING PVT. LTD VS. M/S ITC LTD 19.04.2021 14.12.2023

58 Chandigarh
EXE/695/2023 20.07.2023 14.12.2023

59 Chandigarh
EXE/673/2022 GR INFRAPROJECT LTD. VS. NHAI Sh. Tarun Dua for DH 20.02.2023 18.12.2023

60 Chandigarh

ARB/258/2023 27.03.2023 18.12.2023

Sh. Jaibir Singh ADJ, 
Chandigarh. 

NKG INFRASTRUCTURE LTD. V.S CHIEF ENGINEER(BRIDGES) PWD 
HARYANA

SH. AVNEET SINGH CHEEMA FOR 
PETITIONER. SH. PRANSHU 

CHATURVEDI GP FOR RESPONDENT
Sh. Jaibir Singh ADJ, 

Chandigarh. 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. VIKAS MOHAN GUPTA FOR AP-
PLICANT, MS. MAMTA B. JAIN FOR 

RESP. NO. 1

Sh. Jaibir Singh ADJ, 
Chandigarh. 

MS. MAMTA B. JAIN FOR APPLI-
CANT, SH. VIKAS MOHAN GUPTA 

FOR RESPONDENT 
Sh. Jaibir Singh ADJ, 

Chandigarh. 
LOVAN ARORA VS. PUNJAB STATE GRAIN PROCUREMENT 

CORPORATION LTD. 
Sh. Jaibir Singh ADJ, 

Chandigarh. 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. PARAS MONEY GOEL FOR 
PLAINTIFF, MS. SEEMA TIWARI FOR 

DEFENDANT NO.1, DR. ANAND 
KUMAR BISHNOI FOR DEFENDANT 

NO. 2 &3 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. HUKUM SINGH GP FOR PETI-
TIONER, SH. JASBIR SINGH 

AHLAWAT FOR RESPONDENT

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. HUKUM SINGH GP FOR PETI-
TIONER, SH. JASBIR SINGH 

AHLAWAT FOR RESPONDENT

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. SANJEEV SHARMA FOR OBJEC-
TOR, SH. RAJIV SHARMA FOR RE-

SPONDENT 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

PARAGON CABLE INDUSTRIES P LTD. V.S SBI GENERAL INSURACE 
CO. LTD. & ANR.

SH. VAIBHAV GUPTA FOR PETI-
TIONER, SH. JAGJIT SINGH CHA-

TRATH FOR RESP. NO. 1 & 2
Sh. Jaibir Singh ADJ, 

Chandigarh. 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. PIYUSH KANT JAIN FOR PETI-
TIONER , SH. RAMANJIT SINGH FOR 

RESPONDENT

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. PARAS MONEY GOYAL FOR 
PLAINTIFF, SH. VIKAS JAIN FOR 

DEFENDANT
Sh. Jaibir Singh ADJ, 

Chandigarh. 
PARAGON CABLE INDUSTRIES P LTD. V.S SBI GENERAL INSURACE 

CO. LTD. & ANR.
SH VAIBHAV GUPTA FOR PETI-

TIONER
Sh. Jaibir Singh ADJ, 

Chandigarh. 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

NEETA AP P LTD. V.S PUNJAB STATE CONTAINER AND 
WAREHOUSING CORPORATION LTD. 

SH. HIMANSHU RAJ FOR PETI-
TIONER. SH.  GURNOOR SINGH 

SANDHU FOR RESPONDENT
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Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of December, 2023

Date of 
Registration

Date of Case 
Management 

Hearing
61 Chandigarh

CIVIL SUIT/12/2023 23.12.2023 23.12.2023

62 Sh Narender ADJ, Chandigarh Arb-635/2017 Emmar MGF Vs Ramesh Khaneja Anjali Moudgil 04.08.201722.12.2023 AND 8.12.2023

63 Sh Narender ADJ, Chandigarh Arb-821/2019 Ramesh Khaneja Vs EMMAR MGF Anjali Moudgil 17.07.201922.12.2023 AND 8.12.2023

64 Sh Narender ADJ, Chandigarh ARB/541/2023 PUNJAB URBAN PLAINING VS AVTAR SINGH CONSTRUCTION VIJAY KUMAR AGGARWAL 28.08.2023 14.12.2023

65 Sh Narender ADJ, Chandigarh EXE-232/2015 JAYPEE CAPITAL VS RADHAR RAMAN CAPITAL Munish Dewan 18.02.201512.12.2023 and 22.12.2023

66 Sh Narender ADJ, Chandigarh ARB-/1093/2018 CHIEF ENGINEER VS KAPCON PROJECT GP 17.12.2018 07.12.2023

67 Sh Narender ADJ, Chandigarh MISC DJ-871/2023 THE STATE OF PUNJAB VS GURNAM SINGH PP 05.12.2023 06.12.2023

68 Sh Narender ADJ, Chandigarh MISC DJ-872/2023 THE STATE OF PUNJAB VS GURNAM SINGH PP 05.12.2023 06.12.2023

69 Sh Narender ADJ, Chandigarh ARB/610/2023 SUDERSHAN FACILITY VS PGI VIKAS SHARMA 03.10.2023 04.12.2023

70

Sh Narender ADJ, 

Chandigarh

EXE-1158/2018 PBIL APEX VS STATE OF PUNJAB RAJ KUMAR SYAL 11.10.2018

71 Sh Narender ADJ, Chandigarh EXE-1155/2018 PBIL APEX VS STATE OF PUNJAB RAJ KUMAR SYAL 11.10.201804.12.2023 AND 13.12.2023

72 Sh Narender ADJ, Chandigarh ARB-746/2017 PB SMALL INDUSTRIES VS RAJ KUMAR R.C. SHARMA 07.10.2017 16.12.2023

73 Sh Narender ADJ, Chandigarh ARB/1007/2019 SUDERSHAN FACILITY VS PGI VIKAS CHAUDHARY 13.08.2019 04.12.2023

74 Sh Narender ADJ, Chandigarh EX 246/2018 RAJ KISHAN  VS PB SMALL INDUSTRIES NIKHIL HANDU 16.02.2018 16.12.2023

75 Sh.Rajeev K.Beri ADJ Chandigarh 241/2020 MANNU KUMAR VERSUS CHOLAMANDLAM INVST. HEMANT PARIHAR 18.02.2020 07.12.2023

76 Sh.Rajeev K.Beri ADJ Chandigarh 791/2018 CHAMKAUR RICE AND RICE MILLS VERSUS THEPSCSC VISHAL SODHI 19.09.2018 07.12.2023

77 Sh.Rajeev K.Beri ADJ Chandigarh  311/2018 KAMLA DEVI VERSUS SHRI RAM TRANSPORT SUNIL NARNAG 14.05.2018 08.12.2023

78 Sh.Rajeev K.Beri ADJ Chandigarh 333/2020 PUNJAB KHADI VERSUS DARSHANLAL NIRMAL SINGH JAGDEVA 06.03.2020 13.12.2023

79 SH.Rahul Garg ACJM Chandigarh 2178/2020 M/S RAJASTHAN VS. PSIDC MANDEEP SINGH KHILLAN 05.11.2020 19.01.2024

80 SH.Rahul Garg ACJM Chandigarh 2466/2018 IMPACT FOOD VS. M/S KWALITY ANIL AGGARWAL 13.08.2018 25.01.2024

81 SH.Rahul Garg ACJM Chandigarh 753/2017 M/S RAGAV VS. M/S EAST AJIT SINGH 05.05.2017 11.01.2024

82 SH.Rahul Garg ACJM Chandigarh 898/2016 NECTOR VS. NATIONAL VECC VISHAL KUMAR 18.05.2016 09.01.2024

83 SH.Rahul Garg ACJM Chandigarh 24/2018 ATULYA VS. SBI RAJESH KUMAR 08.01.20218 08-01-2024

84 SH.Rahul Garg ACJM Chandigarh 1169/2016 KWALS VS. INT.COMM. DEEPAN SHARMA 13.07.2016 12-01-2024

85 SH.Rahul Garg ACJM Chandigarh 2229/2015 M/S LIFE VS. TREATWELL SUNEET SHARMA 05.12.2015 10-01-2024

86 SH.Rahul Garg ACJM Chandigarh 1896/2014 BAJAJ ELEC. VS. AREN ENTP. RAJA BAHADUR SINGH 19.08.2014 09-01-2024

87 SH.Rahul Garg ACJM Chandigarh 425/2017 APEX METAL VS. MALWA GURDIT SINGH 16.03.2017 12-01-2024

88 SH.Rahul Garg ACJM Chandigarh 1531/2017 SIKKA INDIA VS. SAI CREATIONS RAKESH SHARMA 29.09.2017 08-01-2024

89 SH.Rahul Garg ACJM Chandigarh 51/2017 BAJAJ ELEC VS. SELZ RAJA BAHADUR SINGH 09.01.2017 20-01-2024

90 SH.Rahul Garg ACJM Chandigarh 1703/2017 NEW DADILA VS. SINGA BUILDER ARIF QURESHI 26.10.2017 16-01-2024

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SEALINK IMMIGRATION SERVICE VS SEALINK IMMIGRATION 
SERVICES

SH PARDEEP SHARMA FOR PETI-
TIONER

04.12.2023 
AND 

13.12.2023
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Court District Case No. Advocate Act Section

Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jalandhar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ludhiana Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1
Chd 958/2017 Sh. N S Rana 30-11-2017 no 02-12-2023 2194 ALLOWED 34

Form 6  (Punjab)
Contested Commercial cases disposed during the month of December, 2023

Sr.No
.

Petitioner Name Vs Respon-
dent Name

Date of 
Registration

Whether 
Urgent Relief 

was sought 
and Pre-

Institution 
Mediation did 
not take place 

(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 

(Contested/Settl
ed)

Date of execu-
tion of decree

Number 
of days 

for 
execution 
of decree 
from date 

of 
decision

Ms. Anshu Shukla 
ADJ

M/S SHIVA FOOD 
INDUSTRIES Vs PUNJAB 

AGRO FOOD GRAINS 
CORPORATION LTD
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